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REPORT OF THE JOINT COMMITTEE FOR VERIFICATION OF 
COMPLIANCE OF JHAGADIA MATTER (Pipe Line, FETP and Guard Ponds) 

 

 IN COMPLIANCE OF ORDER OF HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI IN 
THE MATTER OF  JAYESH PATEL, NPNS, ANKLESHWAR VS STATE OF GUJARAT  

(O.A. NO. 902/2019) 
 

1. BACKGROUND  

Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi had passed an order in 

Original Application No. 902/2019 (Jayesh Patel, Secretary, Narmada Pradushan Nivaran Samitee, 

Ankleshwar Versus State of Gujarat) on 31.10.2019. The Application is registered based on a 

complaint regarding effluents are being discharged into the sea through a pipeline from Jhagadia 

to Kantiyajal in violation of environmental norms, violation of provisions of the Water (Prevention 

and Control of Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act, 1974, the 

Environment (Protection) Act, 1986 and the CRZ Notification, 2018, Conditions of consent require 

establishment of guard pond which has not been done etc.  

 

Hon’ble NGT had directed that joint Committee of Central Pollution Control Board (CPCB), 

Gujarat Coastal Zone Management Authority (GCZMA) and Gujarat State Pollution Control Board 

(State PCB) to look into the matter and take appropriate action in accordance with law and 

furnish a joint factual and action taken report to this Tribunal within one month from the date of 

receipt of copy of this order by e-mail at judicialngt@gov.in. The State PCB will be the nodal 

agency for coordination and compliance.  

 

In compliance to the order, a joint committee comprising members from Central Pollution 

Control Board, Regional Directorate, Vadodara, Gujarat Coastal Zone Management Authority 

(GCZMA), Gandhinagar and Gujarat Pollution Control Board (GPCB)-Regional Office, Ankleshwar 

carried out inspection-cum-monitoring on 19.11.2019.   

 

The committee submitted report to GPCB as nodal agency for onward submission to Hon’ble 

NGT. Considering the joint inspection report of the Committee, the Hon’ble NGT, PB, New Delhi 

passed further order on 19.6.2020 in the O.A No. 902/2019 (Annexure-1) as follow: 

 

”we are of the view that in view of the consent conditions which are binding, FETP and guard 

pond of the capacity mentioned in the consent conditions must be provided. Hydro testing 

must be ensured within two months from today, failing which GPCB may take further action 

for violation of the consent conditions in accordance with law, including recovery of 

compensation. 

 

The compliance may be verified by the committee already constituted and with the said 

verification record, the GPCB may file a compliance report within three months from today by 

e-mail at judicial – ngt@gov.in (preferably in the form of searchable / OCR PDF and not image 

mailto:ngt@gov.in
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PDF). A representative of CPCB from Delhi office may also be included as a member of the joint 

committee “ 

 

In compliance to the order, a joint committee comprising of following members along with other 

officials from GPCB, Regional Office, Ankleshwar, carried out visit of Jhaghadia Pumping Station, 

existing Guard Pond and demarcated site for guard pond and FETP on 11.09.2020: 

 

 Dr. K. Ranganathan, Scientist ‘E’, 

Central Pollution Control Board, New Delhi 

(Attended through video conference in view of the covid-19 pandemic)  

 Shri Pratik Bharne, Scientist ‘E’,  

Central Pollution Control Board, Regional Directorate, Vadodara  

 Shri K. N. Vaghamsi, Dept.Env. Engineer,  

Forest & Environment Dept, Gujarat Coastal Zone Management Authority (GCZMA), 

Gandhinagar   

 Shri R.R.Vyas, Regional Officer, Gujarat Pollution Control Board (GPCB)-Regional 

Office, Ankleshwar  

 

2. SITE VISIT OF THE COMMITTEE  

 

The committee members visited Jhagadia Pumping Station (Collection Sump, existing Guard 

Pond) which receives effluent from Jhagadia Industrial Area and site demarcated for Guard Ponds 

and FETP. 

Following representatives from Narmada Clean Tech (NCT) (Formally known Bharuch Eco Aqua 

Infra Structure Ltd is a company in the business of waste water management & disposal), GIDC 

and Jhagadia Industry Association(JIA) were present during the visit.  

Narmada Clean Tech (NCT) Jhagadia Industrial Association (JIA) Jhagadia GIDC 

 Mr. Praful Panchal (CEO)  Mr. Gulambhai Shah (Senior executive)  Mr. Paresh Bamania 
(Chief officer) 

 Mr. Magan Sanpa 
(sr.Manager-operation) 

 Mr. Paresh Raval 
(Executive committee member) 

 

 Mr. Bhupesh Rahevar 
(Dept. manager -process) 

 
 

 

 Mr. Jaydeet Patel 
(Executive -project) 

  

 

The representatives of NCT and GIDC showed the location identified for establishment of 

guard pond and FETP on the site which are adjacent to the existing guard pond of 35 ML and 

pumping station. 
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3. OBSERVATIONS & FINDINGS  

Following observations and findings are drawn based on the site visit, discussion with 
officials/represetives of NCT, GIDC and reply submitted by Narmada Clean Tech (responsible for 
operation & conveyance which is subsidiary of GIDC) to GPCB. 

 During the visit it is observed that the land, where the new guard ponds (2 nos. of 45 MLD 
each) & FETP (cap: 35 MLD) are proposed to be constructed, is an open land and no 
activity on the site is initiated at present. Also hydro testing of the 55 km long Jhagadia-
Kantiajal pipeline is not yet carried out. Photographs attached as in Annexure-2. A map 
showing locations of the proposed guard pond & FETP as made available by NCT, is 
attached as Annexure-3. 

 

 GPCB has issued a letter no. GPCB/LGT:NGT:ANK:CCA-1835(5)/ID: 28312/562827, dated 
24.6.2020 to M/s Narmada Clean Tech (NCT) informing the directions passed as per the 
Hon’ble NGT order dated 19.6.2020  for compliance which is provided at Annexure- 4. 
 

 In response to above mentioned letter dated 24.6.2020 of GPCB, M/s Narmada Clean Tech 
(NCT), Ankleshwar, submitted reply vide letter dated 18.8.2020 (Annexure-5) about 
appointment of project management consultant – Engineers India Ltd (EIL) for project 
management of consultancy (PMC) services for the development of treatment and 
infrastructure facilities (FETP & Guard Ponds) at Jhagadia Pumping Station. Also it was 
informed that tendering work is in progress and expected completion time is 14 months 
i.e. November 2021. Process flow diagram prepared by EIL (project management 
consultant) is provided at Annexure-6. 
 

 Further, NCT has also submitted another letter dated 09.9.2020 (Annexure-7) and 
informed that detailed time bound program (bar chart) is prepared, and activities of 
preparation & approval of BQC (Bidders Quality Criteria), preparation of technical tender 
inputs (Bill of Quantity-BOQ, Specification, tender part of drawing) & cost estimate and 
approval of technical tender inputs (Bill of Quantity-BOQ, Specification, tender part of 
drawing) & cost estimate are completed for the development of treatment and 
infrastructure facilities- FETP and guard ponds.  
 

 Regarding Conducting hydro test for the pipeline, NCT has approached several agencies 
like Engineers India Ltd (EIL), GIDC, Degree engineering college, Navsari (Gujarat) and 
Atika infrastructure company- Rajkot (Gujarat) for conducting hydro test. M/s. Atika 
Infrastructure Company is expected to be awarded the work order on submission of the 
scope, methodology and feasibility of hydro test. The work of hydro test would be 
completed by the end of Sept.-2020. 

  

 During visit, it is observed that the SCADA system, online analyzers and flow meter 
installed at the pumping station are in operation and the results displayed during the visit 
are as below:  

Flow  497 m3/hr pH 7.54 TSS 78 mg/l 

Totalizer 12562554 m3 TOC 95.448 COD 
(TOC to COD factor is 2.5) 

238.6 mg/l 
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It is observed that the concentration of pH, TSS & COD are within prescribed standards of 

GPCB and about 12 MLD flow was discharging to the kantiayajal booster pumping station for 

ultimate discharge to the Sea through marine outfall.   

 

4. CONCLUSION 

 

 As per the order dated 19/06/2020 of Hon’ble NGT, PB, New Delhi, the NCT is required to 

ensure the hydro testing work within two months that is before 19/08/2020, which is not 

complied with. However, NCT has submitted that the work of hydro testing would be 

completed by end of Sept.-2020.  

 

 FETP and guard ponds of the capacity mentioned in the consent conditions are not 

provided. The NCT has about appointment of project management consultant – Engineers 

India Ltd (EIL) for project management of consultancy (PMC) services for the development 

of treatment and infrastructure facilities (FETP & Guard Ponds) for which tendering work 

is in progress and expected completion time is 14 month i.e. November 2021.  

 

 In view of non-compliance, GPCB is under the process of taking actions as per the as per 

the Hon’ble NGT order dated 19/06/2020.   

 

 

 

 

 

  
  

R.R.Vyas, K N Vaghamshi Pratik Bharne Dr. K. Ranganathan 

Regional Officer, 

GPCB,  Ankleshwar 

 

Dept Env Engineer, 

F&ED, GCZMA, 

Gandhinagar 

 

Scientist ‘E’, 

CPCB, RD, Vadodara 

 

Scientist ‘E’/Additional 

Director,  

CPCB New Delhi 
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Annexure- 1: Hon’ble NGT order dated 19.06.2020 (O.A No. 902/2019) 
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Annexure-  2: Photographs taken during site visit 

 
Existing effluent Collection sump at Jhagadia Pumping station 

 
Existing 35 ML guard pond and back side of this pond open land is for proposed guard pond (cap: 45 ML each) 

 
Land for proposed FETP of 35 MLD 
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Annexure-  3: A map showing locations of the proposed guard pond & FETP as made available by NCT 
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Annexure-  4: GPCB order dated 19/06/2020 issued to NCT 
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Annexure-  5: NCT  letter dated 18/08/2020 submitted to GPCB  wrt NGT Order 19/06/2020 
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Annexure-  6: Target Schedule prepared by EIL (for proposed guard pond & FETP) 
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Annexure-  7: NCT  letter dated 09/09/2020 submitted to GPCB wrt NGT Order 19/06/2020 
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